IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD

AT HYDERABAD

C.P,No. &8 6F 1998,

DATE OF GROER :28=81

in -
D.A.No.1469 OF 1996

BENCH

958,

Betugen:

.o Applicént

G.Sridhar Rao.
and ‘

1. Sri AV, Gokak,
Chairman, Telscom Commission,
New Delhi.

i A.Suryasriramulu,

Ths Chief Gsneral Manager,
Telecommunication, A.P.Circlae,
Hyderabad.

Respordents

COUNSEL FOR. THE APPLICANT :: Mr.K.LakshminarasimH
COUNSEL FORI THE RESPONDENTS: Mr,N. R.Devaraj
CORAM:

THE HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN)
A ND
THE HON'BLE SRI B.5.JAI PARAME SHWAR ,MEMBER (JUBL)

: 0ORDER:
ORAL DRDER(AS PER HMON'BLE SRI R.RANGARAJAN,NENBER(

Heardimr.Lakshman Rag Por Mr.K.Lakshminarasi

Por the Applicant and Mr.N.R, Devaraj for the Resq

2. The learnsd Gunsel for the Applicant submij
' further et
2

that there is no/order nacessary in this C.P,!

Hence the CP, 1(8 closed.

___(B+5TJAI PARAMESHWAR) (R .RANGARAJAN)

zzﬁgﬁgﬁéquuL) MEMBER ( ADMN)

Dated:this the 28th daz
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